FORM A
PUBLIC ANNOUNCEMENT

[Under Regulation & of the Insolvency and Bank
(Inscivency Resolution Process for Corporate Person

FOR THE ATTENTION OF THE CREDITORS OF

Board of India
8) Reguistions, 2016)

OMEGA PREMISES PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of Corporate Debtor (CD) OMEGA PREMISES PRIVATE LIMITED
2 | Date of moorporsiion of Copiorate Debior | 24/011995

Authority undes which Corporate Deblor is
Incorporaied | regsiered

Registrar of Companies - Pune

Corporate identity No_ of Corporate Deblor

U70103PN1995PTCO84012

Adgress of e registarad offe and
prncipal office {if any) of corporate deblor

Regd Address: 929 F C. Road Mantn House
2" Figor, Pune, Maharashira, India, 411004
Website: NA

resolution process

B | Insc cormmancerman date in 12/03720286
res-:ueﬂa Corporats Dabior
T | Estmated date of closure of nsolvency 08/08/2026

Name and Ragistrabon Number of the
insolvancy professional acting as ntenm
resolution professignal

Name: Mr. Prashant Jain
Registration No.
IBBLIPA-OOIP-PO1366/2018- 201812101

Addrazs and e-mail of he infenm
Resoiution Professional, as regisierad with
five Board

Regd. Add: AS01, Shanl Heights,
Piat No. 2,3 8810, Sector 11, Koparkharing,
Thane, Navi Mumbsai- 400704

Email id: ipprashantjaini@gmail.com

Address and e-mall o be used for
comrespondenca with the inlerm resclution

profassional

Add: Office No. 1, Gami Terra, Plot No: 4551,
Secior 6, Sangada, Naw Mumbai - 400705

Email: mgﬂiprmlm.clrp@nﬂl.:nm

Last date for submission of clams

26/03/2026

Clatins of crodilers, if any, under ciause (h) of
sub-sechion (6R) of sechon 71, asterisned by
tw interim msalubon profesuons

NA

1

Names of Insolvency Professionaty identified 1
ac! a8 Authoryed Represantatve of credibirs in
2 class (Three names b aach class)

NA

14

(2] Ralevant Forms and

(b) Details of authonzed representatives
are avaiable at

hitps /fwww.ibbi. gov.in‘home/downloads
NA

Date ;160372026
Place: Mumtal

Notica is hereby given that the Hon'tile Nalional Company Law Tribunal, Mumbai Bench has orderad the
%‘;WHMME Insctvency Rescution Process of Omega Premises Private Limited on
Tha crediors of Om
proaf on or before
entry No. 10.

The fnancsal creddors shall sabmit their claims with proof by electronic maans only, All other creditors may
submil the ciaims weh proo!in person, by post. or by gleciromc means

Submission of false or misleading proofs of claim shall attract penaities.

Premises Privale Limited are hereby cafad upon 1o submil their calms wih
J2026 o the intenm resalubion professional al the address menlicred againsl

Sdi-
Mr. Prashant Jain

Registration No.: IBBIPA-001AP-PO1368/2018-201912131
Interim Resolution Professional in the matter of Omega Premises Privats Limited
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. UPK i Investor where ¥ 500,000, Syndicate, CDPs & RTAs. Retail \nrtmdui\ Lrweshzrs
ASB A* mP":.A Saf?. 5::'13':! I ) and Norwinstitutional Investors also h et the application direety 1o the ASBA orto use the acilty Mllnkedan\lrw(radmm ount, ensure that the b
way o ication!! L N i dated June 25, 2021 read 17,204 canT
% ¥ il VAIER PAVEMIS ISTIRAICE dmuurno,?nlzuzznmammnm.znzz.mnmm 0 in this regard.
3 A}lﬂhfaltluns Supported by Blocked Amount b aan ptAnchar Investors, UP)ms) {1 Retal noividual inthe Retall Caeewy. m e with ofptat the Non-nstitati o i) Elig “rrw'cyee
(‘ASBA"} is a better way of applying to offers by ic an vama \and UP proce details given S, refer
simply blocking the fund in the bank account. “Offer P AIBI] D 1. The Bid Cum Applicati :.,,,,,m i doinload
For further details, check mnun on ASBA, from the websites oaﬁssl_meuc BSE ) stonalStoch Exchange of s ermredr‘NSE andlogemar with BSE, the smn En:mnves ) ancican b obiained from the fisf of banks 1hat i cisplayed on the
vin Fpryastinimid dintmid=43, Fortho s ofUPlapps and banks v on PG, ,msaweterramannn nnwmaam P! Bidlses Biding using the UFrMemamsmnay
B webweofSEBJ .= fime o fime: Ax sBenx Limited artd HOFC Bank EB] ot
No cheqne will be accepted. ForOf g s on the ForUP) IPCH iﬁDﬂ‘ZGI?AOann’mamd Ipa.upi@npolorg in
In case of any revision in the Price Band, the BidiOffer Period shall be extended for at least thvee additional Working Days after such rewision of the Price Band, subject to the fotal nts are advised to update any changes fo their Dnmugﬂpmc Details as available in the rmm vfmn Depository Participant to ensure accuracy of
B/Ofier Period ot exceeding |owwmg[>ays Incases offorce mejeure, bamungatnkeurs-mnarunlueseen s Company, the BRLMs, for ~ records. Any delay
reasons 1o b g, extend Ihe Bid/Offer F period of ¥ 10 Worling Days, iy revk of Assaciation of our cmpunyamqam ts Oljects; For information on the mamomeusurwr Company. please see “History and Certain
the Price Band, and therrevised Bid/Offer Period, f appiicable, ¥ by fssuing & publ Corprate Matters — Briaf history of our Company” and ‘History and Cerfain Corporate Matters - Ghangss in the registered office” on page 231 of the RHP, The Msmorandum of
change on ofthe BRLMs and at the s U Inthe Salf-Ct 5055! ), Designaled  Association of our Company s & material document for inspection in refation Lo the Offer. For furiher details, see “Maienal Coniracts and Documens for inspeclion” on pape 542
Intarmediaries ndthe Sponsar Bankis}, 35 applicable. ofthe RHP.
The Offeris belng made in terms of Ruie 19(210) of SCRR, read with Regu\ahan 31 of the SEBI ICOR Reguiations, The Offer is being made through the Book Building Processin  Liability of the Membars of our Company: Limited by shares.
accordance with Regul i the SEBI ICDR ot more than 50% of the Net Offer shall b avaiable or alocation on a propartonale basis o Qualliéd o ot of Share Capital of our Company and Capital Structura: As on the date of the RHP, ha authorised share capital of our Company is 21,500,000,000 divided Into

Insilulonal Buyers (-QIB") the ‘QIB Partion’), provided thatcir Company n consulation wih the BRLMS may alocale up fo B0% of the QIB Porion to Anchor Investors and Ihe

750000000 Equly Sares o o422 each. Thaissued, subscrbsdl and pasc-up Enuity sh Jof our 428,000 000 i nto 744 000,00 Equity
sk of suh alocali wil 0 o adiscelcrary bass by ue Comany,Incorslaon with e BRLI,Inaccortance wih b SEBI ICDR Reguatons (" Anchor nvestor TRy Hiares obfacs Vabje ol b sl [T i i il 4 pol wpopety St kel s G 1.4 gzt £y

of the Company, sae “Capital Stuctursbeginning on page 1030 the RHP.

Portion’), ofwhich 40% shallbe avaiablo for allocation a follows: ) 33.33% to domeslic Mutual Funds and () .67% o funds tho vaid
E\adshanr:r\]grs;-mn e e oo Eingald ol e N o ho ol SntoestohMorerc o s of e Computy ek f s b s Tt ks of e
iy 8 TRETP ok 4 , f 2 h 0al India Limited and 1 equity share
'] Inthe eventof (i) above. the te made to Funds. Inthe svent of inthe n
Anchar Investor Portion, th balanos Equity Shares shall e added to the QI Partion ofhar than the Anchor investr Portion) (the “Net QIB Portion’}. Further, 5% of the Net QIB ”S"'r" "r‘" K':]"'a" Lt M“"e?g; ?;"“;:‘;m of Coal i Lima of o vehn of 1000, cac. Fordeaio v s capis ston f our Company plasseses “Captal
Pordion lable for allocation basis to Mutual Funds anly, summmvahnEmuarqmceuenamrannmheDnerPnue and the remainderof the NetQig. UCf® beginningon page 103ofthe
Porion shall e availabie for allocation on & is 0. Ql8s, being received aor abave the Offe Price. Futher nolless _LIsing: ThaEquiy f 2 the Stock Exchianges. Our Camgany has received In-principle approvals fom BSE
than 16% of the Net Offer shall e availabie for allacation 1o Nor-Instiutional Invesiors ('ﬂm msmwnna! Portion’) of which one-third of the Non-Institutonal Portien shall be g of the Eq nt fo the lﬂm each daled Seplember 3, 2028, For the purposes of te Offer, NSE shall be the Designaled Stock Exchange. Asigned
available for 2 millon and up\vm 0 hirdsof the N rion shall allocation Py hallbe flod with tha RoC in ofthe Companias Act. For detslls of the malerial
Jo3iders withan 43¢l calion sze of move hn @ O i on-Instbonal Portin misy be llcafed fo Bddersin cumwsanuduuummsavanamalonnspa:nm.mmmeoamul e Red Herfing Prospectus up o the BidiOffer Clasing Date, See "Mateiial Gontracts and Documents farinspéctian”
the olher sub-calagory of the Nor-institulional Portion in aczordance with \heSEEIICDR Reguallws.suh]en o rahﬂE»dihengrecewede above the Offer Price. Further,notless.  229inning anpage 542 of the RHF. i )
than 38% of the Net Offer shal be avaitable or allocation to Retal ‘), I lre SEBI I ubject o valld Bids being ; d Exchange Board of Iy grvesit ‘documents and this does. either the.Offeror
recaived from them at or above the Offer Price. All Bidders [emepmn:hmlnvasmrs)dle mandatorly required to ulise meApph.-aunn Supported by Blocked Amount *ASBA") Offer Dox 1. o page 451 of
process by provcing deais o el espacts ASBAaccourts and P10 (doined rerenafe) i casa of P! Bicers (dofned hereanafon). 2 applicabo, pursuani o which s Diselaimer Clause of BSE: 1 stobe disincly i BSE Limitad consirued thatthe RHP has been issred or
il 56 Blocked by the SCSBs or by the Sponsor Bank( b Anchor  approved by BSEL s any iy o refer o the page 454 of the RHP for lhe ull
Investors.ar the Offert Eﬂe«!"mmeowe ‘on page 479 ofthe RHP lexiofthe disclaimer clause of BSE.
BiddersiApplicants should ensurs that DP I0, PAN and the Client D and UPID ffor UPH Bnﬂders bidding through UPI Mechanism) are correctly flled in the Bid cum  Disclaimer Clause of NSE {the Designated Stock Ex:mnm) It istincily understaod that the i iy be deened that
Application Form. The DPID, Application with the DP ID, PAN, Client D UPIBidders  the OfferD rdoesit of fthe Offer Document i
bidding Inmugh i , otherwise, Form s liable to be rejected. Bidders! Applicants should ensurethat  refer o page 454 ofthe RHP!ﬂlIhe[ullIextn(!ha&sn\e\mef:lausenlNSE
the nmummnn Bid policati active. the basis of the PAN, DP I UPIID {for and equity-relaleg: fri i nvest any funds n this O
gl deemed Invesstors ane advised to read the this Offer. For taking an Investment decision, invastars
to provide tothe toth ~ ailable on the records of the depositories. These Demographic  mustrely on theirown ax.ammaumnnnaCnmanyammem incluing he isks involved. The Equit Shares hava not been rscommended or approved by SEBI. nor does SEBI
Details may be used, among om.r things, for giving Allotment Advice or unblocking of ASBA Account ot for ohar correspondencels) related to the Offar.  gu arequacy of g ‘Risk Faclors”beginning on page 3Bcfthe RHP
BOOK RUNNING LEAD MANAGERS TO THE OFFER I COMPANY SECRETARY AND COMPLIANCE OFFICER |
- % Abhishek Mundhra
() IDBI capital (1] SBI CAPS KFI NTECH CENTRAL MINE PLANNING & DESIGN INSTITUTE LINITED
Gondwana Place, Kanke Road, Ranchi, Jharkhand - 834008, India
1081 Capital Markets & Securities Limited SB1 Capital Markets Limited KFin Technologies Limited Tk 4916512230168
6th Fioor, IDBI Tawer, WTC Complex Unit No 501, 15th floor, ASB Wing, Parines Créscénzo Buiding, Selenium Tower-B, Pot 31 & 32, Gachibowl, Financial Distrct, E-mail: compiianceoit cmpdi@coalindia in
Cuffe Paradz, Mimbal - 400 005, Maharashira, India G Biock, Bandra Kurla Complex, Bandrs (Easf), Mumbai - 400 051 Nanakramguda, Seriingampally, Hyderabad - 500 D32, Teiangans, India Website: wwii.cmpdi.co in
Tel: #2122 40841953 E-mail; Gt lpoi@sbicapial com Tel +41 22406 5807; Email cmpl ipo@sbicags cam Tel: +91 4067162222, E-mail: centvalmine.po@kfintech.com Fiddses: mey, cortact e w,mry Secrany and Complance Offcr. b BRLIS o e
Website: wiw dbicapial com ‘Website: www.sbicags com Website: waw Kfntech com Registrarto the Offe Offeror post-Of
Investor grievanca e-mail: radressal@idbicapital com Investor gri il:investor e Investor grievance e-mail: sinward fis@kfntach.com ialtersofAlotent. non-redi of Alcted Eqeay Shares nthe |Es;)euwchenzﬂ\:wyaf‘mw1_
Contact parson: Himanshu Sheknar Jhal Lokandra Parihar Contact person: Kristina Dias. Contact person: M. Muraf Krishna non-acelpt of refund crders of non1eceipl of ends by eleclronic mode. For ai Ofer-related
SEBII!glshllﬂnnumher INMO000 10866 SEBI rlw!trillwl number: INMO0G003531 SEBI registration number: INROD0000221 compl the BRLMs,
ANAULABILITY OF THE P Ivesiors s st rlro the FHPand skt egtingonpage 36 RHP befors agplingn e O Acopy of e RHP vilbe . Sendoes L, Jobanguita sl Sendoes P i, Kanlal Gt Securts L, LI Keynot Gaplss Limed,KIMO Gapfal Markat Servioes L, otk Securtes
mads available on the website of SEB| l www sebi gov.inand is available on the websiles of the BRLMs, IDBI Capita Markets & Securiies Linvied sl www idbicapital,com znd $B1  Limiled, L imied, Motlal Oswal Limiled, Nuvama Weahh and Investment Limiled (Edelweiss Broking Limitex), Prabhudas Liksher P, Lid. Pravin
Capital Markets Limited at pany, CENTRAL MINE PLANNING & DESIGN INSTITUTE LIMITED atwww.cmpri.ca inand the websies  Ratia! mianLs Py, Lie.. Sharekhan Limlled, SMC Global Securiies L mited and YES SECURITIES (INDIA| Limited
ofthe Stock Exchanges, for BSE atwww bseindia.com and for NSE Limited alwww nseindia.com ESCROW COLLECTION BANK(S}: fuis Bank Limited.
AVAILABILITY OF THE. : Acopy of h i it ofthe Campany, the BRL egistrarto the Offerat REFUND BANK(S): Asis Bank Limited
R i oy PUBLIC OFFER ACCOUNT BANK: HOFC Bark Linied
AVAILABILITY OF BID CUM APPLIC on Form can be obtai jetared Offics ofour Company, CENTRAL MINE PLANNING 8 DESIGN ST ONSOR BANKS: Auis Bank Limited and HFC Bank Limted

INSTITUTE LIMITED: sl #1651 - 3230165 BRLMs: IDBI Capital Morkets & Securitss Limited, Tei +91 72 40691953 SBI Capital Markets Limited, To: +81 2240065807 ang UV UP! Bidders san aso Bid frough UP Meshanism

Syndicats Members: investec Capial Services (india) Private Limied, Tel: +01 2268407465; SBICAP Securities Limited, Tel: +01 2269316411 and Registered Brokers, SCSBs
Dasignated RTA Lacatons and Dsignted COP osationsfr partpai 1 he O, i cum Acaicatn e il o ba aalbls an e webses o he Sock Exchanges
SEBI,

d i inthe RHP.
For CENTRAL MINE PLANNING & DESIGN INSTITUTE LIMITED
On behalf of the Board of Directors.

nseindia comand 5. the s e Stock & 4.
8UB-SYNDICATE MEMBERS: Almandz Gicbal Securilies Limited, Anand Raly Share & Stock Brokers Limiled, Asit C. Mehta Investment Interrrediales Limited, Axis Capital  Place: Ranchi, Jharkhand Abhishek Mundhra
Limited, Centrum Broking Limited, Eureka Stock & Share Beoking Senvices Ltd., HDFC Securities Limited, ICICI Securifies Limited, IIFL Capital Services Limited, JM Financial  Data: March 13, 2026 Company Sacretary and Gomplianos Oficar
CENTRAUII#IEPL..‘”“""" EL i frequisite approvale i 1o i i s Equity Sh: d 12, i RUC The RHPis n Hthe SEBI at waw sebi gov.in aswellas
i.e.,IDBI C: & Sacurties{ idbicapial.com and SBI Capital Merkets comand the i the website ofhe Company coin shouldnote that
b f section "Risk Factors beginning 38oftheRHP. ey o1 the DRHPformking inihe RHP filed by the Comp 7
The Eq notbe: he s, Saunl»esminl W“ "US. S f any stk o unl i ffered ion frem. or ject to, g
thellS. Accordingly,such Eq fish 5.8 dih ihose offers and sales oceur; and (i} wihinthe United States lo “qualifed
" 1488 underthe U.S. lies Act). pursuant fo: fin Sy 4 rifies Acl
concERT
NOTICE )

Balmer Lawrie=z Co Ltd .

(A Government of India Enterprise)

GLAXOSMITHKLINE PHARMACEUTICALS LTD
gistered Office: GEK HOUSE, DR. ANNIE BESANT ROAD WORLI,

SBU-Cold Chain, 5, J N Heradia Marg, Ballard Estate, Mumbal - 400 001,
NOTICE is hereby gl e MAHARRS:T::T:W Regd. Office : 51 Ne:‘alzswusl:;;:gmfgxu -T00001.
Company hasthave o lostimisglaced and the hokderls] of the said securlies | e
ppicariis Expression of Interest (EOI)
Ay, I lodge m claim wilh umme Eo1 .g nvited from experienced service providers for empanetment

persor
the Conpanyatis Rzgss[eladm(mwﬂmn1Sdaysfmm|msdsm alse ta Company wil

Lawrie & Co, Ltd,, SBU - Cold Chain, for providing Operation
it Services of Temperature Controlled Vehicles (Reefer
Vehicles) across India.

Name[s] of haidiefs]| inel of . EOT No. BL/CC/EOT/25-26/002 dated 16.03.2026 due on 05,04.2025.
Wo.of | Foio | Coriicate Distinctive
Tons . ], | Soeuiis) ] N o nimbnis] Any amendment / corrigendum, = and when required, will be splosded only o1
) e the website of the Company www.balmerlawrle.com and interested bidders

[ 6237136 | 6237165 | should regularly visit this website for any update.
A Contact Person - Mr. Rajesh Patil

30 0039522
0093522

15 10206469 | 10206433 | 91 8983370959; email: patil.brbalmeriawrie.com
15| 0039522 13796980 [ 3ree0Rd || — — 00— —

GAJANAN | goy [ 30 | 0039522 14874443 | 14874472 TORM

MASHITAD) Rs, 10n |20 | oosasz2 27980458 | 27980487 — ﬁcsnaﬁ
1o | Dosgsz JA90TE | I4440TSS ler Regulaton & of th Insclvency and Bankruptcy Baard of India
Hinkcnaney Fasalnion Broness or Corgoral: Porsora) Hogaations, 2016]
220 | 0098522 1288211 [1TM4B3727 | 171483046 FOR THE ATTENTION OF THE CREDITORS OF
[Narme[s] of Applicant(s]] OMEGA PREMISES PRIVATE LIMITED
[Place] - PUNE NIRANJAN PRAKASH KAMAT RELEVANT PARTICULARS.
[Dak] -1 ABHISHEK PRAKASH KAMAT | | 1. | Mama of Corpeate Detor €D} QOMEGA PREMISES PRIVATE LIMITED
2. | Data of mcomerson of Corporate Dabiar | 24/0119958
FORM A 3, | Authority under which Corpurate Deblar s | Registrar of Companies - Pune.
PUBLIC ANNOUNCEMENT ncaporated egistersd
(Under Regulation 6 of the Insolvency and Bankruptcy Board of Indla 4. | Corporate identity No. of E:nm"fﬁ"’ Debtor | U70103PN1885PTCOB4812
L. ¥ Btk 5. | Address of tha registersd ofice a Ra Admm 928, FC. Road, Mann Heusa,
FOR THE ATTENTION OF THE CREDITORS OF ‘pnapl ofice (i any) of como mre dettor | 2* Fioor, Pune, Maharasnre, ina, 411004
M/s. NICO ALLEN INFRASTRUCTURE PRIVATE LIMITED e
&, | Insalvency commencament date 1 12/03/2026
Relevant Particulars respactof Corporate Deblar
Narme of cory /5 NICO ALLEN INFRASTRUCTURE PRIVATE LIMITED.

Esimated dale of closure of nsalency | DB/09/2026

L o
b‘_m;;mmmmmmm 25082021 prectipiagine il
| Tiame ané Regliraion NLmber ol e
pe | Pegiar of Compsies - Chennal insatvancy professional acting asirterm | Registration No.
i Comporaie ey SO0 PIC ST resoton professional 1BBYIPA-0011P-PO1386/2018-2018/12131
e 8.

Adkiruss, 2 a0l of e gy P51, Shanl Haighs,

i
| cormorate oebtor R et o e it | PIabis 256810, Som 1 g
B ofthe reg 14 53 Py Az ool he Bosd Thane, New Murmei- 400705,
| md el ot framsicf | Mogarpi . Chere T Nacu el 800037 Emailid:
| ppain defe . y 10| Address and e-mal 1o be used fox Add: Offce No. 1, Gam Tema, Pict Na: 4551,
Tt ok | 100 e 2075, the Secior 6, Sanpada, Naw Murtal - 409705
Emal

£l

|n oot o oot dtior | i b A professicnal
{ ! 2026]
R R 1| Last e for submisson of caims 26/03/2026
Irechency st provess 72 Clavoes o crmdtor of st B0 |
& | Marme ond reget ﬂmnmllln(f ANVALPALATAM VENHGTESAN ARUN pris acataied by | N4
| e mschvency prfessional scting | Regisaton Ao e nteren
5 e ok BP0 /2017 AR/T702 TR Ve o Pl o |
pe 1 i | AYYAMPALAYAM VENKATESAN AR Rerm's Gour, 5 Authoraed fosenotio of st
esoluion prafessioral a5 1072, Bl N sach dass)
| resgmered wth e Ecord |Sokm 636004, Emai - manunTrgma oom. il to Reterant Forms and .
e e Ty ol blnum it . Mhtlnsf/\vww,\m ‘Sovinhome/downloads
| comempieuderee wth the e | aih s, 08 Mo 471, New N 1535, Sugmeniessisa 10) Sl it ol
fescluon prolessional | Sroet, Salorm B3BOG, Taminacs
il ricoatenciservieestignalcom geen lal w Trbunal
1| it it o e f s | 2903 2026 commenzementof s C B
} ) (CIRP o received on 30E-2006 thiogh mell 120372026,
12, Ciakes O Crocor, 1 ary, Ui | Nt vl 25 pes 1N 0N sl wi 7P Tire crediors of Omega Premises Private Limiter are nereby calla upon fo submil et claims win
| proal an o bafore 28132026 lo e nfarm resciubon pralessional al e adress menfoned agairst
eniry No. 10
oot Apmicatie sutmit e elaims wihprood in parsan, by post, a by elecironic means,
d-
b g =5 Quick Liks > Dowriceds =5 981 . Wi, Prashant Jain
1 rsciverycy Fesslian Process for Corporste Persars) Dt < 1632026
st tre avaiatie ot Regulations, 2016 Place: buroal _Intarim Resolution Profassioal n the matise of Omega Premisas Privats Limited

Notice i3 nersty given that the Navonal Company Law Tibunal fas ordered the
o cemen of & corporle lnslienc escen process o the M/S. NICO ALLEN
INFRASTRUCTURE PRIVATE LIMITED 01 10-03-:

IMPORTANT"

MIS.NWUMI.EN VATE LIMITED, are hareby cabed
upon 0 submit thelr clasms with proof on or before !Mh March 2026 to the interim Whilst care is taken prior to acceptance of advertising
= i ey Ho. 30. copy. itis not possible to verify its contents. The Indian
At Express (P) Limited cannot be held responsible for such
T Prac of G s 1o be bt s g na fllawing spacil  Fora contents, nor for any loss or damage incurred as a

DS i result of transactions with companies, associations or

Form - Forlaim by Enan .
FormD-For! s-'nswwowma FEHuIm individuals advertising in its newspapers or Publications. \\
Fome- ;a.umsh,h\mm.?p,?smwm.m.wzm, We. tharofore. recommond that readers make |\

FormF - For aors ore re ? r
L e necessary inquiries before sending any monies or Head to Lead
Date: 16032028 o .wm;mmmm...mn entering into any agreements with advertisers or
im Rosalutianal Profeseian herwi i
—_— i lsem»-ﬂ e :w.um otherwise acting on an advertisement in any manner

whatsoever.

.. . .. . epaper.financEaIexpress.mrr.. . .. .




CM K
+ i st s @)
| WWW lokmanthan.com O Daily lokmanthan 9 Dainik Lokmanthan

gaet got

CM K

| W, R ag 7 2026 | 3

G Bl Al UG YRGR
AIDIEALUCH AN Pead ARt forferet

gt/ wfafsh c s
RuciR I i
ufe A o [
AGEAAT Bl M

T, f&. 2w A 038 T
TEATY STAE T HERIP T
3T S TR G T B e
e TR A P yem
AT A It Forcareasy
Ffe weFd, IweAE Atee™
oo SR AR.

AW F3o § HAITF Frid
dfe em fafaw wmnfse,
el o HeeTH IUHAHE
T A HEN e SR,

SR P A wEdeA
e TR e W@
TSI He i1 T Fe
I A Gwde st
TFHS FOAWE T FED
AT e, e STe AR
FAT I AR, AT TIAHD
TR TG T Fet H
it wE sifes s s
S g3 WA, s e
TR SR Shetl TR,
a1 FwiTEa BH - qeee
T FREEE st e, T
TS i HeEg ATt
FHRIHCATT Ut % HTH AT

Siferd 9 S Teshiamst
FH FA A T ST
TEATH AT ST AT
S AT 1 e Taraar
Rlkicie G I 8

e AT

i, ToEE T fafae

farmTHed anemR
IUSSATS! AT e

) AAET g G AT BRATSH APTUN

fore / wfafaeht : e w2
9 T STHR FTE 37782 fhalt
T HTETATHIS ATReRTRE Hiew
T STATSrelt Yo SRRt ST
AT TER WER A S

ST SIS ff T v STt

A e 1 foR R

A Gl BT ST
AriEmE d AR S A
AT, AT SR e 5 &g
ST TR EE 2 .
ATFTA ATRS T e T,
e AT A SR,

AT e FAA AT BT, AT
TR G SAifEE A9 2L F 202
Tsft e T SR T Aieoft o
o g IS FOAE ST
B, T A TR e T
SR 3 Y& AW A Bl
T, HTE BT & e 58 el

T AT SR 38w st
Y[Eh ST ST STHCAT=AT TR
Bl o

fore @ AT wE fawm
S A% W R FEieH,
WHHT 9 W dE, Wel-
TEfEed e A2 TRl
e, R AP IS
TR 3 e AR A
fafas el 3% I s,
TGS STER TS $e fofan T

st oA wEE

R F Fafm gE e,
FommE Yok SR W
AR w A SETeI A
THRTT AU . T A A
At sifpd g s
Ffeaa e et wfies e,
ST TR FRUATT AT SR, S
ﬁﬁawmaqmwa?ﬁﬁm

) ArBufdfortiiag GRIR atiargst YU Hitsd TRT aed
e e i, Tl %, }m@a@ﬁwa}mﬁaﬂ%aﬁﬁgg?ﬁmm

wraas / wlatedt : #ew, @ gwe

Feofiet afERme o e fesrTyet
SR WTHE AT ST
+Wmﬁvﬁmﬁﬁa’m
Caaﬂwﬁmwmﬁ@%

o wftret gfes e sufor g
TEHFEN o WS AR S
S AR Fifeed St

sren wewEl o, gim Fs 9 arewd

M I SR

T, T ST 7 frevareTe des
AU fea STaeeTes, Hiew et
TS TSI 9T 3 T, 3. STUUTTHTYes
AT ARONER e gl HS
STTET HSTA <gehTohI SHTATY AT

T

NICIRIEENEIRIRESINIEERIETSICIPE

Sega forh, Ted Wi @wie, At
TR s e, et o, A
forch amifor feueh wrge B wrerEs e
IfEerd .

fowama aren R A st

Tomhrg

IﬂHin\Hﬁﬂhl“lHqEI(‘il&(“Il El T
IR == YA S 3Afor aresrean
mmqam T ST QU

SATAT HeATHE TR SBh
AT I TSl STeaTell TATeRIsR TG
o1, feretrar wrawor forh, frasit forh,
FATSH S, AT W AT THEAH
TSN BN AT Wi =R 12 AT

drdsH e AT= =T

: mem wdE e faeie
e fadw  fuen
YA O ST
FE HEEE | wa
qUETAT AR S
AT AT HTesT S
FRFATE A TS

fém?ﬂgtrmasm

/  wfafaet

WA TS HEd  HOATT
AT ST ATER ST e, STt

ST, AT T feream aren Rk,
LSieet uTYes, STET W,

A7 AN Al T&w@:
FefleR TR FROATH
e ST SR,

+
C
M
K

geeeA (fiHedt) wa.

IS Yell dIuR dicel

TEd 200% TSR Tofd FAUMT e STHIed JRHe T 3 fowml ye gnear . =
Ty .ﬂ..uqmw,mam Pt e P e e e A e T A T L
i = gifie M S oA aaga el Higd R @i ueid  aed  stHedrs T iy oA et e, wreeTehe
AT TR, R g T Qe g e
P aN we 7 faferet Sa @ Anwit AnTieRed el
BN T T A AT STTAAIST FHSAT,
Tl T IRAh Fei= ST STe S hefl

AT TAES, TR

STER YAE TR, TET-

FEFT ATE THAH
oA o qrere fied
Fe. frdioa: wfewn
Wawmﬁégr«ﬁm

a4 ANEEES qWE e

RS R e N . T » GINTER @SS N ¢ % i TR S s 26/09/%034
e, wren fawmm@ W@ sRese e S R T afor Jeafdn  soelt gfie Aiset T HBER, @ﬁr—m? TITART e S e s | e
FEIAR AT TR, I FISTe (THETSAET) il S A HC, WA, A AR e A, g, wwie e, fave m‘*’ll’mmmmm T T e
fqared  TE = A fernell e S U@ B, wifirqer. fUdeer a1 A ST ST SUHAHEY Ui, Seieeh Wg el TR ” ﬁfz'vﬁ?—dﬁwmmaw ﬁz@wvﬂ;ﬂ\uwﬁﬂiﬁm,
. B . S () o, i, g, o, 008,
T <. it T <. Bk Horeara  R&y A fammeaten ORRS AR WEWRTE STETed ST IR, S o h
TR A, A At foemefl feneatht weWW Aqen  gE SRS R ST ol TEe AT wefer mﬁﬁrﬁm%ﬂﬁmﬁl O bbb L o L LB TR T
it e TSR WO 1A STHEMI TS, B WAl Helfreede o frsneen ot wet e feafest, fn s e e P e o e e | e A i
Rarait amawfiem 7w @ wieh wiw Hieeht
IBBUIPA-001/IP-P01368/2018-2019/12131
. .
TG T 2 AEHIATGE FIOTHTAS Beell T S TR
T ot g
ﬁ—‘twm?w?w&ga o S— gfﬁa:“m;.ppm':;m;n@gmnmm
U/ ufafaeh ;. SomH SRR S T 2 S e ST e a TR, A AR A, g 9 e wh ey s i R it Gkt P R A
S S i PN T 4 T e clen et T ST S et s e e S &5t omegapremises.crp@gmallcom
Nl ﬂ; : ! [f w7 - s iifsiffw i ST A B 0 A e 15.0330%5 A . 33032035 A iy 437 v et 7 . et /o
T @ [3‘41%5{ TT a.a - e - N e At ey ffaer f 25033038 @ fX 3-03-2038 WA 3. ow.co AT WETERT 2. ﬂz;:;qm (537) wﬁ‘ﬂ;;:i T
HHR 3T . 1 EEeTd HEh HRIMHR M, mqaﬁgé RTSeIcaT STe0T HIVIATE AT, LR 39 T efier, wteeis et f2.33-03-30%8 A5 3, 0. 30 AT . IeEvA e, it o, m‘” P
SR ST, T T ey rae  fomm 7 sl et st g Feme s e s [ [ S e 3. et o SR o | e
FOA S TR, 7T ISR SO N ST TR e, T T | W | wiw | s bl it g o
BECEITERIET T8l el & Tl 312 a1 Toedd Fon R e wea = e e s
Al ST, SRUIHATGAIS (R6) FATETE Al AqEH 3feq et Jmfor womerara A i wsbicbi TN Rt o Aol Rl i [ Y — ey ————— v po——r g
AT A ST 1 el Sl Ao STSRTETS SR T ST, TR 301 S 0 e e - T T ST e TR 18/ 08/ 208 36 e Rerwett e s
: . N . LATLGEET (R4 a fare s GO DA IR
AT FN AL FAM (R3) ST ST, AN IO AT SHGH FHO0M FHH AT S Aee zamhtﬁztﬁiﬁm) ot T TR RS T i1 A ST ST 43 7, i e
T D i i
AT SIVTTRY Aefiet Tt e 370 Ao feriemTal a1 Srael et et AL, USSRV S S ——— R/t e e o
w qg KL Faw TR .
foFmolt FmER o, e fafeeTsal  sfesh dhell. 3w Arger fafes ol e 2. P AT AT ST ST A U A et e S e mem%mmmmmmmmfwwf
SR T SH e Tl ST HTH HISAT FHITG & SR, WA ‘WWTZTWWWW?WW P cfrf i T AT e ST T W, S o
[SEUAH A Y JE— - ol T 27 ST S, TR R A TG T 4 T,
z?wﬁﬁ%ﬁuﬂ;;soa;gng Wtﬁwwvnam:gwwmﬁaw o, 4 s * e R a2 e Rt R e e < e 26 -
AT et FaeT 2. 41 St ST RIS S HeAT RIEIcikeEiGil A St T £, e o
Rﬂ;ﬂ G fower. R e Fen wwmm;—i% WW;?;? R - 5/03/2036 IBEUIPAOVIP.POtSSRZIAS 20112130
. - AL, g S R e s et sRe fare ammfs

T, Uk, WhTTh, HUTEsh 9Tk fager Wiaut ai fiqa fied, quorr, 4 Seme () araet s fSesr stenetr fm-¥2¥002 (Wertg) 9 e cihrem ufgd Fa. 9 ¥32 Smar vs, faeifarms swwr g fm
qaR ¥220%% HERE AY YA Hel. RNI : MAHMAR/2011/40983. Email - lokmanthan.pune@gmail.com

CM K T

CM K



	page03.pdf

